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High Court of Judicature at Allahabad

PENDING

Case Status - WRIT - PUBLIC INTEREST LITIGATION ( WPIL )-[2281/2021]
[ Diary/Token No.: ]

Filing No. WPIL/80942/2021 Filing Date : 26-11-2021
CNR UPHC011934962021 Date of Registration : 08-12-2021

Case Status
First Hearing Date 13th December 2021
Next Hearing Date
Coram
Bench Type Division Bench
Causelist Type Daily Cause List
State UTTARPRADESH
District HAPUR (PANCHSHEEL NAGAR)

Petitioner/Respondent and their Advocate(s)
Petitioner Respondent
1. JANKALYAN KISAN WELFARE SAMITI
Advocate - SUNEEL KUMAR RAI(A/S1489/2012 ),SHIV SHANKAR PD GUPTA(A/S1082/2012
),GIRIJESH KUMAR GUPTA(A/G0104/2012 )

1. STATE OF U.P. AND 6 OTHERS
Advocate - C.S.C.(CSC/2012 ),ROHAN GUPTA(A/R1316/2012 ),PRADEEP KUMAR
SINGH(A/P0814/2013 ),A.S.G.I.(ASGI/2012 ),HARI NATH TRIPATHI(A/H0211/2012
),NAGENDRA NATH MISHRA(A/N0351/2012 ),RAVI PRAKASH PANDEY(A/R1874/2013
),SHREYA GUPTA(A/S0747/2016 )

Category Details
Category PUBLIC INTEREST LITIGATION (370000)
Sub Category MISCELLANEOUS (370090)

Disclaimer: Status report is based on data available on CCMS servers.

Printed on 02-11-2025 at 10:53:09 pm
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Chief Justice's Court

Case :- PUBLIC INTEREST LITIGATION (PIL) No. - 2281 of 2021

Petitioner :- Jankalyan Kisan Welfare Samiti
Respondent :- State of U.P. and others

Counsel for Petitioner :- Mr. Suneel Kumar Rai, Advocate
Counsel for Respondent :- Mr. A.K. Goyal, Additional Chief Standing Counsel
for respondent Nos.1 and 2, Mr. Pradeep Kumar Singh for respondent No.3, Mr. 
Rohan Gupta, Advocate for respondent No.4, Mr. Hari Nath Tripathi, Advocate 
for respondent No.5 and Mr. Purvendu Kumar Singh, Advocate for respondent 
No.6

Hon'ble Rajesh Bindal,Chief Justice
Hon'ble Piyush Agrawal,J.

On request of learned counsel for the petitioner, adjourned to January 18, 2022.

Date :- 13.12.2021
Rakesh/Kuldeep

(Piyush Agrawal, J.)         (Rajesh Bindal, C.J.)

Serial No.38 1129



 
 
 
 

HIGH COURT OF JUDICATURE AT ALLAHABAD 
***

 
 
 

 

ORDER

C.M. Listing Application No. 4 of 2022:

1.      Let the main petition be listed on September 29, 2022.

2.       The application is disposed of.

Allahabad
30.05.2022
Manish Himwan

Chief Justice's Court 
Serial No. 802

PUBLIC INTEREST LITIGATION (PIL) No. - 2281 of 2021 

   

v/s

 

CORAM :HON'BLE RAJESH BINDAL, CHIEF JUSTICE
HON'BLE J.J. MUNIR, JUDGE

(J.J. Munir, J.)       (Rajesh Bindal, C.J.)

Jankalyan Kisan Welfare Samiti .....Petitioner

State of U.P. and others .....Respondents

Digitally signed by MANISH 
HIMWAN 
Date: 2022.06.01 16:14:27 IST 
Reason: 
Location: High Court of Judicature at 
Allahabad
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HIGH COURT OF JUDICATURE AT ALLAHABAD 
***

 
 

ORDER

on Civil Misc. Listing Application No. 5 of 2022

1.        Let the writ petition be listed on February 14, 2023.

2.        The application is disposed of.

Allahabad
04.01.2023
I. Batabyal

Chief Justice's Court 
Serial No.  

PUBLIC INTEREST LITIGATION (PIL) No. - 2281 of 2021 

  

v/s

  

CORAM :HON'BLE RAJESH BINDAL, CHIEF JUSTICE
HON'BLE J.J. MUNIR, JUDGE

(J.J. Munir)       
Judge      

(Rajesh Bindal) 
Chief Justice

Jankalyan Kisan Welfare Samiti .....Petitioner

State of U.P. and others .....Respondents

Digitally signed by :- 
ISHAN BATABYAL 
High Court of Judicature at Allahabad
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Court No. - 29

Case :- PUBLIC INTEREST LITIGATION (PIL) No. - 2281 of 
2021

Petitioner :- Jankalyan Kisan Welfare Samiti
Respondent :- State Of U.P. And 6 Others

Counsel for Petitioner :- Suneel Kumar Rai,Girijesh Kumar 
Gupta,Shiv Shankar Pd Gupta
Counsel for Respondent :- C.S.C.,A.S.G.I.,Hari Nath 
Tripathi,Nagendra Nath Mishra,Pradeep Kumar Singh,Ravi 
Prakash Pandey,Rohan Gupta

Hon'ble Pritinker Diwaker,Acting Chief Justice
Hon'ble Saumitra Dayal Singh,J.

Learned  counsel  for  the  petitioner  and  respondent  No.3  have
pointed out that certain orders have been passed by the Apex Court
in Special Leave to Appeal (Civil) Nos.32118 of 2011 and 13412
of 2012. They undertake to file all these orders within two weeks. 

List this case on 14.3.2023. 

In the meantime, parties, if so desire, may exchange the pleadings. 

Order Date :- 21.2.2023
Kuldeep/Rakesh

(S.D. Singh, J)         (Pritinker Diwaker, ACJ) 

Digitally signed by :- 
RAKESH MEHTA 
High Court of Judicature at Allahabad
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Court No. - 29

Case :- PUBLIC INTEREST LITIGATION (PIL) No. - 2281 of 
2021

Petitioner :- Jankalyan Kisan Welfare Samiti
Respondent :- State Of U.P. And 6 Others
Counsel for Petitioner :- Suneel Kumar Rai,Girijesh Kumar 
Gupta,Shiv Shankar Pd Gupta
Counsel for Respondent :- C.S.C.,A.S.G.I.,Hari Nath 
Tripathi,Nagendra Nath Mishra,Pradeep Kumar Singh,Ravi 
Prakash Pandey,Rohan Gupta

Hon'ble Pritinker Diwaker,Acting Chief Justice
Hon'ble Saumitra Dayal Singh,J.

Earlier order of the Court has not been complied with.

On  the  other  hand,  Sri  P.K.  Singh  learned  counsel  for  the
respondents  prays  and is  granted ten days'  time to file  detailed
counter affidavit.

List after two weeks.

Order Date :- 21.3.2023
Faraz

(Saumitra Dayal Singh, J)         (Pritinker Diwaker, ACJ)

Digitally signed by :- 
FARAZ AHMAD 
High Court of Judicature at Allahabad
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Chief Justice's Court

Case :- PUBLIC INTEREST LITIGATION (PIL) No. - 2281 of 
2021

Petitioner :- Jankalyan Kisan Welfare Samiti
Respondent :- State of U.P. and 6 others
Counsel for Petitioner :- Girijesh Kumar Gupta,Shiv Shankar Pd 
Gupta,Suneel Kumar Rai
Counsel for Respondent :- A.S.G.I.,C.S.C., A.K. Goyal 
(A.C.S.C.), Hari Nath Tripathi,Nagendra Nath Mishra,Pradeep 
Kumar Singh,Ravi Prakash Pandey,Rohan Gupta

Hon'ble Arun Bhansali,Chief Justice
Hon'ble Vikas Budhwar,J.

1. Except for the Standing Counsel,  none present for any of the

respondent.

2. Counsel for the petitioner pleads urgency in the matter.

3. List on 18.12.2024.

Order Date :- 3.12.2024
P.Sri./Sharad

(Vikas Budhwar, J)    (Arun Bhansali, CJ)

Digitally signed by :- 
PUNEET SRIVASTAVA 
High Court of Judicature at Allahabad
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Chief Justice's Court

Case :- PUBLIC INTEREST LITIGATION (PIL) No. - 2281 of 
2021

Petitioner :- Jankalyan Kisan Welfare Samiti
Respondent :- State of U.P. and 6 others
Counsel for Petitioner :- Girijesh Kumar Gupta, Shiv Shankar Pd
Gupta, Suneel Kumar Rai
Counsel for Respondent :- A.S.G.I.,C.S.C., Hari Nath Tripathi, 
Nagendra Nath Mishra, Pradeep Kumar Singh, Ravi Prakash 
Pandey, Rohan Gupta

Hon'ble Arun Bhansali, Chief Justice
Hon'ble Kshitij Shailendra, J.

List on 29.04.2025.

Order Date :- 17.4.2025
AHA/P.Sri.

(Kshitij Shailendra, J)      (Arun Bhansali, CJ) 

Digitally signed by :- 
AFZAL HUSAIN ABBASI 
High Court of Judicature at Allahabad
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Chief Justice's Court

Case :- PUBLIC INTEREST LITIGATION (PIL) No. - 2281 of 
2021

Petitioner :- Jankalyan Kisan Welfare Samiti
Respondent :- State of U.P. and 6 Others
Counsel for Petitioner :- Girijesh Kumar Gupta, Shiv Shankar Pd
Gupta, Suneel Kumar Rai
Counsel for Respondent :- A.S.G.I., C.S.C., Hari Nath Tripathi, 
Nagendra Nath Mishra, Pradeep Kumar Singh, Ravi Prakash 
Pandey, Rohan Gupta

Hon'ble Arun Bhansali,Chief Justice
Hon'ble Kshitij Shailendra,J.

1. At the request of counsel for the petitioner, the matter is taken

up out of turn.

2.  Learned  counsel  for  the  respondents  prays  for  time  to  file

counter affidavit.

3.  Sufficient  opportunities  have  already  been  granted,  last

opportunity is granted to file the counter affidavit, if any, failing

which the matter shall proceed without the counter affidavit.

4. List the petition on 09.07.2025.

Order Date :- 29.4.2025
Mukesh Pal/Shiraz

(Kshitij Shailendra, J)       (Arun Bhansali, CJ)

Digitally signed by :- 
MUKESH PAL 
High Court of Judicature at Allahabad
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Chief Justice's Court

Case :- PUBLIC INTEREST LITIGATION (PIL) No. - 2281 of 
2021

Petitioner :- Jankalyan Kisan Welfare Samiti
Respondent :- State of U.P. and 6 others
Counsel for Petitioner :- Girijesh Kumar Gupta,Shiv Shankar Pd 
Gupta,Suneel Kumar Rai
Counsel for Respondent :- A.S.G.I.,C.S.C.,Hari Nath 
Tripathi,Nagendra Nath Mishra,Pradeep Kumar Singh,Ravi 
Prakash Pandey,Rohan Gupta

Hon'ble Arun Bhansali, Chief Justice
Hon'ble Kshitij Shailendra, J.

List on 04.08.2025.

Order Date :- 9.7.2025
Sandeep/NSC

(Kshitij Shailendra, J)      (Arun Bhansali, CJ) 

Digitally signed by :- 
SANDEEP KUMAR 
High Court of Judicature at Allahabad
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